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Issue of Licentes to Big’ Industrial
Houses

2510. SHRI K. RAMAMURTHY:
Will the Minister of INDUSTRY be
rleased to state:

(a) the names of big industrial
houses that got fresh licences of
Rs. 175 crores and Rs. 200 crores res-
pectively and whose applicalions for
amgther Rs. 400 crores and Rs. 600
crores worth of licenees respectively
.are still pending;

(b) whether these licences do not
attract the provisions of MRTP;
and

(¢) if so, how these licences have
Dbeen given?

THE MINISTER OF INDUSTRY
{SHRI GEORGE FERNANDES): (a)
to (c¢). Full details of the names of
the undertakings, capacity licensed
and location of all licences issued in-
cluding those issued in favour of un-
dertakings falling within the pro-
visions of the Monopolies and Restric-
tive Trade Practices Act are available
in the “Weekly Bulletin of Import
‘Licences, Export Licences and Indus-
-trial Licences” copies of which are
readily available in the Parliament
Library. Capacities given in Indus-
tml Licences are generally indicated
by quantity and not by value.

QOrders issued under Sections 21 and
22 of the MRTP Act by the Depart-
ment of Company Aflairs are publish-
ed in their monthly publication “Com-
pany News and Notes” eopies of
which are alse available in the Par-
liament Library.

During the current year Le. from
January to October, 1978, 39 Industrial
Licences were issued to undertakings
registered under the MRTP Act.

Imdustrfal Licences to MRTP un-
dertukings are given in-accordamce
with the Industrial Policy Statement
Iwid Befure Parlament in December,
I widd, tnter aliz clurifies that the
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provisions of the MRTP Act including
those relating to dominant undertak-
ings would be effectively implemented.

Agriculture Projects sanctioned by
Rural Electrification Corporation

2511. SHRI P. M. SAYEED:

SHRI A. R BADRINARA-
YAN:

Will the Minister of ENERGY be
pleased to state:

(a) whether the Rural Electrifica-
tion Corperation has sanetioned assis-
tance to 100 schemes under the newly
launched speeial projeet in agricul-
ture;

(b) if so, nature of the schemes
that will be assisted by the Corpora-
tion;

(c) whether commercial Banks
hawe alsp decided te contribute
Rs. 240 crores for helping the rural
electrification scheme and the States
where these schemes are to be intrc-
duced; and

(d) whether any scheme is also
being taken up in Lakshadweep?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
The Rural Electrification Corporation
had sanctioned 102 schemes under
the newly launched “Special Pro-
ject Agriculture (SPA)” programme
up to 28th September, 1978.

(b) The schemes approved for finan-
cial assistance under the SPA pro-
gramme aim at energisation of agri-
cultural pumpsets.

(c) Thre SPA programme envisages
a total investment of Rs. 360 crores
over the Pive Year Plun period 1978-
83. The Rural Electrifieation Corpo-
vation will finanee 1/3 of the cost the
pooject, the balance of 243 being
financed by te Commercial Banks
whieh in turn wild be refinamced to the
exient of 50 percemt by the Agricul-
tural Reflaance and Development
Corporation.
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All States are eligible for financial
assistance from the Rural Electrifica-
tion Corporation and the Cammervial
Penks under the SPA pragrammme.

102 SPA schemes approved by the
Corporation upt, 28th September 1978
are for the States of Andhra Pradesh,
Bihar, Gujarat, Karnataka Madhya
Pradesh, Maharashtra, Punjab, Rajas-
tkban, Tamil Nadu, Uttar Pradesh and
West Bengal.

(d) Union territories like Laksha-
dweep are funded directly by the Cen-
tral Government.

Loss to Hindustan Cables Ltd.

2512. DR. SAROJINI MAHISHI:

SHRI MUKHTIAR SINGH
MALIK:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have seen
the ress repmrts in the Blitz dated

the 2nd September, 1978 wherein it
has been stated that Hindustan Ca-
bles Ltd. have gone into loss of
crores of rupees; .

(b) if so, whether Government have
since inquired into the working of this
concern during the last three years;

(c) if so, what are the irregulari-
ties which have been found by Gov-
ernment; and

(d) what steps have been taken by
Government to improve the draw-
back of this concern?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
Yes, Sir. M/s. Hindustan Cables
Limited have mot incurred crores of
rupees Joss, but have actually shown
steadily improved psofits during the
last three years particulars of which
sre as under:—

~—

1975-76  1976-77  1977-78
(Rupees in lakhs)
Profit before tax 248 53 43760 67982
Profit after tax 156° 04 206- 65 382-82

(b) to (d). Govt. regularly review
the working of public sector under-
takings including M/s Hindustan
Cahles Lid. with a view to improving
their performance further.
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